
Government of lammu and Kashmir
DePaltment of Mining
Civil Secrc:tariat, J&l''

Notification

lammu, the 17th of lulv, 2023

S.O.-N?'Inexerciseoithepowersconferredbysection
t,, read with section Z:C oi ttre Mines and Minerals (Development and

Rcqulation) Act, 1957 ti"nituiltt No' 67 t-1?57)' the Governmen-t

l'.:"br;ial-ii'ui ro|. ir'" ig"ui and sien- "30'06'2023" appea!'ins in

lil;i't il H'"?'i"';;;'1; ai) or 
'uteio 

or.the rammu and Kashmir

Minor Minerat concers,o,i,' {;ilt Transportation of t4inerals and

Prevention of Illegal '''ji, 
n'fef Zg-fO'. t1'u- r'rt-ords' figures and sign

lii.oo)iiz i" i"t6"a or or-oinarv Earth" shall be substituted'

By Order of the Government of lammu and Kashmir'

sd/-
(Dr' Rashmi singh) IAS

Administrative Secretary

No: GM-MNG/2SOi2OZ!-04 Dated: 17 07 2023

Copy to the:-
1. All Financial Commlssioners (Additional Chief Secretaries)'

2. Director General of Police, J&K'

3. Principal Secretary to th"'Hon'bl" Lieutenant Governor' J&K'

i. nff ptin.ipul Secretaries to the Government'

i. :oint Secretary (JKL), Ministry of Home Affairs' GoI'

6. blvisionat Commissioner(s) Kashmir/Jammu' 
.

). nff i"uOt of the Departments/Managing Directors'

8. All DePutY Commissioners'

i. oirectbt, beologY and Mining' l&K'

ib. oiruaor, ArchivLs, Archaeology and Museums' l&K'

ii. Nun.ging Director, lammu & Kashmirlvlinerals Ltd'

12. General Manager, Government Press' Jammu/Srinagar'

iJ. ptirut" Secretiry to Advisor (B) to the Honble Lieutenant

Governor, J&K.

i+. itlu.te 
-S"cretary 

to the Chief Secretary' l&K'

ii. bil;i; G;;ilti to the Principal secretary to the

(R&B) Department.
ro. ijivaiesdcretary to the commissioner/ Secretary

GAD.
rZ. piirate Secretary to the Administrative Secretary'

ig. tn-charqu website, GAD/Mining Department'

Government, PW

to the Government,

Mining DePartment.

./1A \A,

(Aamir Ayaiz Rather) llGS

Under SecretarY to the Government
l?.01


